
NATIONAI COMPANY LAW 
'RIBUNALNEW DEIHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R. VARDHARA'AN
floN'BtE MEMBER(r)

c. P. NO. 19(ND)1s
CA, NO

SH. M.K. HAN]URA
HON'BI-E MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI SENCH OF
THE NATIONAL COMPANY LAWTRIBUNAL ON 27.09.2016

NAM E OF THE COM PANY: [4/s. V T nder Sing Iawanda V/s, I.4/s, FABPANDA PW, LTD.

SECTION OF THE COMPANIES ACT:397/39a
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